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FURTHER REPORT ON BEHALF OF RESPONDENT NO. 4 IN

COMPLIANCE OF THE ORDER DT. 14.10.2025 PASSED BY THE

HON’BLE NATIONAL GREEN TRIBUNAL, NEW DELHI

I Gyan Prakash Srivastava, aged about 55 years S/o Naval Kishore Srivastava,
presently posted as Chief Engineer (Ganga), Irrigation and Water Resources

Department, State of Uttar Pradesh, do hereby solemnly affirm and state on oath as

under: 2
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I. That T am the Deponent in the above captioned matter and am fully

o

f TéA

% ‘
?Z’:{:f at. m the present original application, the applicant has raised the issue of

conversant with the facts of the case and is competent and authorized to

swear the present affidavit.

That 1 state that the contents of the affidavit have been drafted by my
counsel on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

\\

\‘

( KGROUND OF THE MATTER

@)

%

S —, £

Sk encroachment on the flood plain of river Budhi Ganga.

PRIOR SUBMISSIONS

That it is respectfully submitted that a further progress report dated

13.10.2025(Refer @ Judicial Pg No. 789 for ready reference) on behalf of

the Deponent has already been filed before this Hon’ble Tribunal. In the said

report, it has been stated that the Director, NIH, Roorkee, vide Letter dated

29.09.2025(Refer @ Judicial Pg No. 802 for ready reference), submitted

ation report of River Budhi Ganga to the Executive

b

the final floodplain deline
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En ine~ . Oy 11n e e e e
gineer, Drainage Division-1, Meerut. It was clarified therein that th
at the

boundary coordi
coordinates are the same as carlier, except fi i
¢ £ same as carlier, except for minor corrections
made i G infi
ade in the maps. It was also informed that the project for demarcation of
the floodplain zone in Muzaffarnagar, Meerut and Hapur districts has

been prepared and the demarcation work is scheduled to be completed by

31st May, 2026. Based on the said delineation report, the Irrigation and

Water Resources Department has started the physical demarcation of the

\=. A : : : L
& g _élentlﬁc and transparent manner in compliance with legal requirements.
7 -
ner+

"7 The physical demarcation work is proposed to be completed by May, 2026.

5. That the present matter was last listea for hearing on 14.10.2025, wherein
the Hon’ble Tribunal directed as under:
“6. Thus, we require the State fo file a further progress report indicating the
progress made in the physical demarcation of the flood plain zone of river

Budhi Ganga atleast one week before the next date of hearing.

7. Applicant appearing virtually has also raised an issue that origin point of

: ; > . > 3 2025
viver has not been correctly mentioned in the report dated 13.10.2025. In

i o of 2
this regard, he has referred to the map on page no. 528, annexure-10.
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8. State authorities are directed to look into this issye

and do the needful. "
HI. MEETING HELD ON 12.12.2025

6. That it is relevant to state here that the project for physical demarcation of

River Budhi Ganga in District Meerut has been approved in the meeting of
the Permanent Executive Committee of the Uttar Pradesh State Flood
Control Council, held on 12.12.2025 under the chairmanship of the Hon’ble
Minister, Water Resources and Flood Control Department. The wc;rk is

" -‘-4--\.\%?oposed to be undertaken immediately upon receipt of budgetary allocation.

TN

/,’;':"’\\”:' . J.“., N

7O7 [d NN ) . :
137 =)=7 A Copy of the minutes of meeting dt. 12.12.2025 has been annexed herewith
\‘,_‘,: : / ;:“';1
WL\ = ) SV '

Wi/ 7 /as/ANNEXURE R-1.

AN T

Ner ¥ 1\

IV. ORIGIN OF RIVER

7. That in compliance of the Para 7 of the aforesaid order, it is pertinent to"state
here that the origin point of the Budhi Ganga river is at the upstream of the

hon constructed at Madhya Ganga Canal near Village Deval in district
SYP

Muzaffarnagar.

W iver i canga will be done
[ i k of the river budhi ganga Wi

: ical demarcation work 0
8. That the physica

oftude 01101
he aforesaid origin point i.c. “Right Bank (Longitude (0 usdl
from the aforesa

Y
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and  Latitude
atitude  (N) 29.35449) which is heing  confirmed from th
] . e

I’I””(’g"”ﬁh.\‘ taken on site and NIH final report.

Copies of the photographs of the originated point and the handmade map

have been annexed herewith as ANNEXURE R-2.

V. SOURCE OF WATER

9. That further it is to be noted that Budhi Ganga river is non perennial river
which collects rain water in rainy season only from its catchment area. There

permanent source of water from which river could fed through out the

o\//’?f//

’ 1% There is a Barrage constructed across the river Ganga indistrictBijnor to

feed Madhya Ganga Canal system for irrigation purpose. Sometimes in non-
mansoon season some water slowly seeps out from the ground downstream
of the right afflux constructed upstream of Barrage. This seepage water
collects into small streams, which then joins together and begin ﬂoxxéing

inBudhi Ganga.

| 1.Hence, the present affidavit is being submitted for the kind perusal of the

Hon’ble Tribunal. It is prayed that the same be taken on record g
\\W

DEP&)NENT
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site and NIH final report.
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VERIFICATION
Verified at ME&] ' :
ed at & RoT on this 11.... day of January, 2026, that the

contents of the above affidavit from paragraphs 1 to 10 are believed to be

t"ue’\:‘ahvd correct to the best of my knowledge and belief. No part of it is false

; » :’w &'(fp {
Joe" b e
%}/ : {'l\Dw DEPONENT
(Rl Bhatnagar
Advocate

UP Bar Council E. N. 3764/20
Ch No. 16, Zila Bar Building, Meerut
Mob- 9219503050
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2022. \
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